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APPEAL No. ST/66010, 56017 & 56873/2013-CU|DB]

IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE
TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No. ]

APPEAL No. $T/56010, 56017 & 56873/2013-CU[DB]
{Arising oul of Order-in-Original No. 21-22 &
25/ COMMR/LIO/ST/2012-13 dated 06/12/2012 & 03/01/2013 passed by
Commissioner of Central Excise & Service Tax, Lucknow)
M/s U.P. Transformers (India) Ltd. (in Appeal No. ST/S6010/2013),
Tapasya Transformers Pvi. Ltd. (in Appeal No. ST/56017/2013) &
Mahendra Engineering Ltd. (in Appeal No. ST/56873/2013) Appeliant(s)
Vs.

Commissioner of Central Excise, Service Tax, Lucknow

Respondent(s)
Appearance:
Shri Vineet Kumar Singh (Advocate) for Appellani(s)
Shri Rajeev Ranjan (Joint Commr) AR &
Shri Pawan Kumar Singh (Supdt.) AR for Respondent(s)
CORAM:

Hon'ble Mrs. Archana Wadhwa, Member (Judicial)
Hon’ble Mr. Anil G, Shakkarwar, Member {Technical)

Date of Hearing : 08/01/2018
Daie of Decision : (08/01/2018
FINAL ORDER NOs, 70813770215/ 40/8.

Per: Archana Wadhwa

of the cost of the materials used for maintenance and repair
of the old transformers would form a part of the assessable

value of the services.




3 APPEAL No., ST/AG60M0, 56017 &
56873/2013-CLINIDE]

2. Both sides agreed that the issue stands decided by the
Hon'ble Allahabad High Court’s decision in the case of
Commissioner of Customs & Central Excise vs. J.P.
Transformers reported at 2014 (36) S.T.R. 961 (All). By
following above decision we set aside the impugned order and

allow all three appeals with consequential relief.

(Dictated and pronounced in Court)

Sd/-
Anil.G. Shakkarwar
Member(Technical)

Sd/-
{Archana Wadhawa)
Member (Fudicial)

Ankit -




